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Supreme Court [I]

Usha Mishra v. State of U.P., (Surya Kant, Ujjal Bhuyan and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 2023

Allahabad High Court [27]
Abhinav v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5904

Akash Shukla v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine
All 5921

Ashok Kumar Agarwal v. Punjab National Bank, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.),
2025 SCC OnLine All 5924

Athar Khan v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5899

Avdhesh Kumar v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5898

Gayatri Sonkar v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5905
Hari Kishor Shukla v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 5918
Jubair v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5909

Kashmir Singh Yadav v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 5917
Manvendra Pratap Singh v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5900
Mohit Arora v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5906

Mukesh Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 5907
Rajesh Kumar Yadav v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5922
Raju v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5913

Sameer v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5915

Sandeep v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5916

Sangam Yadav v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5912

Shivam Yadav v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5910

Shivkumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5914

Singar Yadav v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5902

Suraj Bhan Yadav v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5903
Suresh Meghwal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5911

Surmesh Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 5919

Vijai Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5923
Vimla Devi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 5920

Vinay Singh v. State of U.P., (Prakash Singh, J.), 2025 SCC OnLine All 5901

Waseem v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5908

Andhra Pradesh High Court [28]
Antrymi Mallik v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3319

Balagam Govindaraju v. State of A.P., (K. Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC
OnLine AP 3316
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Dasari Pradeep Kumar (Dr.) v. State, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3325

G. Adenna v. A. Raghavendra Chowdary, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC
OnLine AP 3308

G. Gopal Setty v. K. Lakshmi, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 3310
G. Srihari Rao v. Gundapu Vijaya Madhavarao, (Ravi Nath Tilhari, J.), 2025 SCC OnLine AP 3311

GDX Security Solutions India (P) Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.),
2025 SCC OnLine AP 3327

K. Anjinappa v. D. Shahina Begum, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3312

K. Ramachandra Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 3317

Kadiyala Usha Rani v. Sri. Seetharamanjeya Bhajana Mandiram Devalayam, (Challa Gunaranjan,
J.), 2025 SCC OnLine AP 3309

Kamma Kandyala Ramasubbaiah v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP
3331

Kundala Prasanna Kumar v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3315
M. Lakshminarayana Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3320

Malla Jagga Rao v. Word Teacher Coop. House Building Society Ltd., (Venuthurumalli Gopala
Krishna Rao, J.), 2025 SCC OnLine AP 3323

Mogasala Ramesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3318

N. Joshi Kumar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC OnLine AP
5856

Orind Special Refractories Ltd. v. Rashtriya Ispat Nigam Ltd., (Ravi Nath Tilhari and Maheswara
Rao Kuncheam, JJ.), 2025 SCC OnLine AP 3321

Pulleti Naga Lakshmi v. Pulleti Pavani, (B. Krishna Mohan and A. Hari Haranadha Sarma, JJ.),
2025 SCC OnLine AP 3322

S.J. Constructions v. Commr., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP
3334

Sk. Jahir Ahmed v. Adityanath Das, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC
OnLine AP 3313

Srilaxmi Durga Lorry Transport v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP
3329

Sunkara Pawan Kumar v. State of A.P., (K. Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC
OnLine AP 3314

Thummala Hemanth Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 3333

Vallem Venkata Rangaiah v. Kurnool District Coop. Central Bank Ltd., (Nyapathy Vijay, J.), 2025
SCC OnLine AP 3332

Veeri Chalapathi Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
3330

Vemulapalli Srinivas v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 3326
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Vinnakota SC Fishermen Coop. Society v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025
SCC OnLine AP 3328

Yamuna v. H. Suresh, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 3324

Bombay High Court [1]

Asian Paints Ltd. v. Competition Commission of India, (Revati Mohite Dere and Dr Neela Gokhale,
JJ.), 2025 SCC OnLine Bom 3196

Calcutta High Court [3]
Ankit Lepcha, In re, (Dinesh Kumar Sharma, J.), 2025 SCC OnLine Cal 7832
Sunil Kumar Samanta v. Sikha Mondal, (Shampa Sarkar, J.), 2025 SCC OnLine Cal 7831
Suranta Ganguly v. W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 7833

Delhi High Court [659]

A.J. Enterprises v. Union of India, (Prathiba M. Singh and Anish Dayal, JJ.), 2025 SCC OnLine Del
5806

A.K. Basak v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5432

A2Z Infra Engineering Ltd. v. BSNL, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela,
J.), 2025 SCC OnLine Del 5913

Aadya Antya v. High Court of Delhi, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 5427

Aaj Supply Chain Management (P) Ltd. v. Skylark Express (Delhi) (P) Ltd., (Girish Kathpalia, J.),
2025 SCC OnLine Del 6011

Aashim v. State, (Rajneesh Kumar Gupta, J.), 2025 SCC OnLine Del 5847
Aashiq Hussain v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5371

ABB India Ltd. v. Power Finance Corpn. Ltd., (Purushaindra Kumar Kaurav, J.), 2025 SCC
OnLine Del 5898

Abdul Malik v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5723
Abhinav Batra v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5708
Abhishek Khatri v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5346
Abhishek Verma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5852
Adigear International v. ANJ Enterprises, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 6009

Aditya Jha v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del
5873

Aditya Rai Gupta v. State, (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 5500

Aditya Vikram Singh Sethi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del
5849

AIMS Promoters (P) v. Amulya Kumar, (Manej Jain, J.), 2025 SCC OnLine Del 5556

Ajay Jain v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5368

Ajay Kumar Gupta v. Jawaharlal Nehru University, (Prateek Jalan, J.), 2025 SCC OnLine Del 5469
Ajay Kumar Nayyar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5749
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Ajay Kumar v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5685
Ajay Passi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5791
Ajay Taneja v. Rajan Wahi, (Manej Jain, J.), 2025 SCC OnLine Del 5727

Ajay v. Indian Coast Guard, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del
5909

Ajay v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5759

Akash Bansal v. Superintendent Range, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine
Del 5495

Akshay Menghi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5896

Alka Enterprises v. State (NCT of Delhi), (Prathiba M. Singh and Anish Dayal, JJ.), 2025 SCC
OnLine Del 5801

All India Institute of Medical Sciences v. Ajay Kumar, (Navin Chawla and Madhu Jain, JJ.), 2025
SCC OnLine Del 6061

Allied Blenders & Distillers Ltd. v. Kulbir Singh, (Tejas Karia, J.), 2025 SCC OnLine Del 5603
Altaf'v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5729

Aman Goyat v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 5355

Aman Kapasiya v. University of Delhi, (Mini Pushkarna, J.), 2025 SCC OnLine Del 5887

Aman Satya Kachroo Trust v. UGC, (Devendra Kumar Upadhyaya, C.J. and Anish Dayal, J.), 2025
SCC OnLine Del 5914

Amar Singh v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5585

Amar Singh v. State, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 5698

Amit Ashok Bakshi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5537
Amit Rajak v. State (NCT of Delhi), (Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 6027
Amit Sethi v. Lalit Sethi, (Purushaindra Kumar Kaurav, J.), 2025 SCC OnLine Del 6028

Amit Singh v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5891

Amit Verma v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5792

Amit Wadhwa v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5670
Amrawati Bharadwaj v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 5778

Amrendra Kumar v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 5398
Anand Kumar v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5658

Anand Tanwar v. Poonam Anand Tanwar, (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 5447

Aneja Constructions (India) Ltd. v. Doosan Power Systems India (P) Ltd., (Manoj Jain, J.), 2025
SCC OnLine Del 5325

Anil Kumar Ahirwar v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 5498

Anil Kumar Sadana v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5445

Anil Kumar Upadhaya v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine
Del 5353

Anil Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5430
Anil Kumar v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5513
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Manu Chaudhary v. CIT, (Rathod Kamlesh Jayantbhai, (Accountant Member) and Narinder Kumar,
Member (Judicial)), 2025 SCC OnLine ITAT 10380

Medicos Welfare Trust v. CIT, (Manu Kumar Giri, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2025 SCC OnLine ITAT 10388

Murli Dhar Upadhyay v. CIT, (Dr. S. Seethalakshmi, Member (Judicial) and Rathod Kamlesh
Jayantbhai, (Accountant Member)), 2025 SCC OnLine ITAT 10419

National Power Training Institute v. CIT, (Rajpal Yadav, (Vice President) and Manoj Kumar
Aggarwal, (Accountant Member)), 2025 SCC OnLine ITAT 10415

Nexgen Animators (P) Ltd. v. CIT, (George George K., (Vice President)), 2025 SCC OnLine ITAT
10381

Puneet Kulthia v. CIT, (S. Rifaur Rahman, (Accountant Member) and Yogesh Kumar U.S., Member
(Judicial)), 2025 SCC OnLine ITAT 10417

Radhakishan Beniwal v. CIT, (Dr. S. Seethalakshmi, Member (Judicial) and Rathod Kamlesh
Jayantbhai, (Accountant Member)), 2025 SCC OnLine ITAT 10416

Rahul Rastogi v. CIT, (S. Rifaur Rahman, (Accountnat Member) and Anubhav Sharma, Member
(Judicial)), 2025 SCC OnLine ITAT 10401

Raj Kumar Gandhi v. CIT, (Madhumita Roy, Member (Judicial) and Naveen Chandra, (Accountant
Member)), 2025 SCC OnLine ITAT 10412

Rajesh Venkatesh Helavar v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2025 SCC OnLine ITAT 10403

Ramaiah Pushpavati v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2025 SCC OnLine ITAT 10383

Raymond Vishal v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2025 SCC OnLine ITAT 10382

Saraswati Shiksha Samiti v. CIT, (Gagan Goyal, (Accountant Member) and Narinder Kumar,
Member (Judicial)), 2025 SCC OnLine ITAT 10379

Sharda Bal Kalyan Samiti v. CIT, (Kul Bharat, (Vice President)), 2025 SCC OnLine ITAT 10410

Shree Maharani Shantadevi Trust v. CIT, (Sanjay Garg, Member (Judicial) and Annapurna Gupta,
(Accountant Member)), 2025 SCC OnLine ITAT 10389

Sir M 'V Engineers Housing Coop. Society Ltd. v. CIT, (Waseem Ahmed, (Accountant Member) and
Keshav Dubey, Member (Judicial)), 2025 SCC OnLine ITAT 10391

Sree Vishwabharathi Charitable Trust v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav
Dubey, Member (Judicial)), 2025 SCC OnLine ITAT 10402

Sternal Buildcon (P) Ltd. v. CIT, (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma,
Member (Judicial)), 2025 SCC OnLine ITAT 10407

Suresh Kumar Banthia v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2025 SCC OnLine ITAT 10400

Surinder Kaur v. CIT, (Rajpal Yadav, (Vice President) and Manoj Kumar Aggarwal, (Accountant
Member)), 2025 SCC OnLine ITAT 10397

T. Radhakrishnan v. CIT, (George George K., (Vice President)), 2025 SCC OnLine ITAT 10395

Veena Mishra v. CIT, (Sonjoy Sarma, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2025 SCC OnLine ITAT 10371
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Vijay Joshi v. CIT, (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma, Member
(Judicial)), 2025 SCC OnLine ITAT 10405

Vijaypur Public Carrier Operators Union v. CIT, (M. Balaganesh, (Accountant Member)), 2025
SCC OnLine ITAT 10418

Vipan Kumar Thamman v. CIT, (Rajpal Yadav, (Vice President) and Manoj Kumar Aggarwal,
(Accountant Member)), 2025 SCC OnLine ITAT 10398

West Central Railway Employees Coop. Credit Society Ltd. v. CIT, (Rathod Kamlesh Jayantbhai,
(Accountant Member) and Narinder Kumar, Member (Judicial)), 2025 SCC OnLine ITAT 10408

National Company Law Tribunal [10]

Aakarshan Tracom (P) Ltd., In re, (Labh Singh, Member (Judicial) and Rekha Kantilal Shah, Member
(Technical)), 2025 SCC OnLine NCLT 4875

Antique Vinimay (P) Ltd., In re, (Labh Singh, Member (Judicial) and Rekha Kantilal Shah, Member
(Technical)), 2025 SCC OnLine NCLT 4868

Balakrishna Infrastructure (P) Ltd., In re, (Labh Singh, Member (Judicial) and Rekha Kantilal Shah,
Member (Technical)), 2025 SCC OnLine NCLT 4869

Bridge to India Energy (P) Ltd., In re, (Mohan Prasad Tiwari, Member (Judicial) and Charanjeet
Singh Gulati, Member (Technical)), 2025 SCC OnLine NCLT 4874

Choicest Enterprises Ltd., In re, (Bidisha Banerjee, Member (Judicial) and CMDE Siddharth Mishra,
Member (Technical)), 2025 SCC OnLine NCLT 4867

Francis Hansda v. Bhagalpur Diocesan Trust Assn., (Labh Singh, Member (Judicial) and Rekha
Kantilal Shah, Member (Technical)), 2025 SCC OnLine NCLT 4870

Ranilia Properties (P) Ltd., In re, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member
(Technical)), 2025 SCC OnLine NCLT 4876

Relhuds (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Cmde Siddharth Mishra, Member
(Technical)), 2025 SCC OnLine NCLT 4873

Sankhya Realtors (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Cmde Siddharth Mishra,
Member (Technical)), 2025 SCC OnLine NCLT 4871

SNK Businesses (P) Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Cmde Siddharth Mishra,
Member (Technical)), 2025 SCC OnLine NCLT 4872

National Company Law Appellate Tribunal [5]

Amit Kumar v. Pradyuman Overseas Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1490

Bijendra Prasad Mishra v. HS Mercantile (P) Ltd., (Rakesh Kumar Jain, Member (Judicial), Mohd.
Faiz Alam Khan, Member (Judicial) and Naresh Salecha, Member (Technical)), 2025 SCC
OnLine NCLAT 1491

GVP Infotech Ltd. v. Link Well Telesystems (P) Ltd., (Sharad Kumar Sharma, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1493

Noor Alam v. Sare Gurugram (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1489

Yogesh Kumar Gupta v. Opulent Infradevelopers (P) Ltd., (Ashok Bhushan, Chairperson and Barun
Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1492
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Securities Appellate Tribunal [3]

Farm Silo Tech LLP v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding Officer,
Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC
OnLine SAT 438

Rupali Bhavesh Gandhi v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC OnLine SAT 440

Sanjeev Kalra v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding Officer,
Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC
OnLine SAT 439

Competition Commission of India [2]

Air Works India (Engineering) (P) Ltd. v. GMR Hyderabad International Airport Ltd., (Ravneet Kaur,
Chairperson, Anil Agrawal, Member, Sweta Kakkad, Member and Deepak Anurag, Member),
2025 SCC OnLine CCI 80

British International Investment plc, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member,
Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 81

Securities and Exchange Board of India [5]
ASK Wealth Advisors Private Ltd., In re, 2024 SCC OnLine SEBI-IG 6
Jagatjit Industries Ltd., In re, 2024 SCC OnLine SEBI-1G 7
K.J. Joseph & Thomas John, In re, 2024 SCC OnLine SEBI-IG 4
Mangalkari Asset Investment AIF, In re, 2024 SCC OnLine SEBI-IG 5
Share India Securities Ltd., In re, 2024 SCC OnLine SEBI-IG 3

Central Rules [4]

Petroleum and Natural Gas Regulatory Board (Authorizing Entities to Lay, Build, Operate or Expand
City or Local Natural Gas Distribution Networks) amendment Regulations, 2025 (1)

Petroleum and Natural Gas Regulatory Board (Authorizing Entities to Lay, Build, Operate or Expand
Petroleum and Petroleum Products Pipelines) amendment Regulations, 2025 (1)

Petroleum and Natural Gas Regulatory Board (Authorizing Entities to Lay, Build, Operate or Expand
Natural Gas Pipelines) amendment Regulations, 2025 (1)

Electricity (Amendment) Rules, 2025

Central Notifications [5]
Ministry of Commerce and Industry [Notification No. 30/2025-26]
Ministry of Petroleum and Natural Gas [F. No. PNGRB/Comm/7Misc (5)/2025 (E-5734)/01]
Ministry of Petroleum and Natural Gas [F. No. PNGRB/Comm/7Misc (5)/2025 (E-5734)/02]
Ministry of Petroleum and Natural Gas [F. No. PNGRB/Comm/7Misc (5)/2025 (E-5734)/03]
Ministry of Power [Electricity (Amendment) Rules, 2025 Noti. No. G.S.R. 688(E)]
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State Acts [5]
Goa Municipalities (Amendment) Act, 2015
Goa Housing Board (Registration, Allotment and Sale of Plots) (Repeal) Regulations, 2016
Goa Housing Board (Registration, Allotment and Sale of Tenements) (Repeal) Regulations, 2016
Goa Regularisation of Unauthorized Construction (Amendment) Ordinance, 2016
Uttar Pradesh Entitlement to Pension and Validation Ordinance, 2025

State Rules and Scheme [44]
Financial Assistance Scheme for Persons with Benchmark Disabilities having High Support Needs

Dispatch Rider Recruitment Rules, 2025 in the Directorate General of Home Guards, Government of
NCT of Delhi

Yuva Srujan Puraskar (Navsarjan Chetana Puraskar) (1)

Financial Assistance to facilitate community level action for growth of agriculture and for preparing
conservation management plan of community forest resources

Financial Assistance to Participate and Organize Exhibition cum Sale, Fairs and Workshop Camp as
Udyog Adhar Yojana

State Cultural Award for Institution for outstanding performance in the field of Art and Culture (1)

Scheme to provide Scholarships to students seeking education outside Goa in any field of Art and
Culture (1)

D.D. Kosambi Research Fellowship Scheme (3)

Kala Gaurav Puraskar Scheme

Gomant Vibhushan Award

Scheme for subsidy grant for installation of Solar Water Heating Systems (SWHS) (1)

Scheme to provide Assistance to the Sports Clubs maximum up to Rs. 1,00,000/- per annum to
organize the Tribal/SC Sports/Tournament or Annual Sports/Tournaments

Publicity and Marketing in Fisheries

Consolidated Sinking Fund Scheme (4)

Guarantees Redemption Fund Scheme (2)

Scheme for setting up of Gymnasiums in jurisdiction of local bodies for the benefit of Youth

Scheme for issue of the Sports Equipments/Kit/Costume to meritorious Sportspersons and to
Government and Government Aided Educational Institutions in the State

Goa State Subsidy to the Existing Permit Holders for Fitment of Digital Fare Meter on Tourist Taxis
Scheme, 2015

Goa State Cultural Award Scheme (1)

Short Scheme for Mission Rabies (Amended)

Subsidy for custom service in agriculture (3)

Goa State Financial Relief Scheme for Sick Industrial Units, 2016
Goa Yuva Samvad Yojan

Goa Scheme of Financial Assistance for Films 2016 (for the production of Feature Films in Konkani
and Marathi and Non-Feature Films including short films and Documentaries in Konkani,
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Marathi, English and Hindi). The scheme shall be implemented through the Entertainment Society
of Goa

Goa Land Development and Building Construction (Amendment) Regulations, 2016

Goa Housing Board (Registration, Allotment and Sale of Tenements) (Repeal) Regulations, 2016
Goa Housing Board (Registration, Allotment and Sale of Plots) (Repeal) Regulations, 2016

Goa Industrial Development Corporation Allotment (First Amendment) Regulations, 2016

Goa Industrial Development Corporation Transfer and Sub-Lease (First Amendment) Regulations,
2016

Goa (Rules for admission to post-graduate degree and diploma courses of the Goa University at the
Goa Medical College) (Second Amendment) Rules, 2015

Goa Motor Vehicles (Amendment) Rules, 2015 (2)
Goa Land Revenue (Record of Rights and Register of Cultivators) (Amendment) Rules, 2016

Government of Goa, Captain of Ports Department, Group 'A’, Gazetted, Non-Ministerial post,
Recruitment Rules, 2016 (1)

Government of Goa, Captain of Ports Department Group 'A’, Gazetted, Non-Ministerial post,
Recruitment Rules, 2016

Goa Panchayat Raj (Conditions of Service of State Election Commissioner) (Seventh Amendment)
Rules, 2016

Government of Goa, Public Works Department, Group 'A', Gazetted post, Recruitment Rules, 2016

Government of Goa, Department of Handicrafts, Textile and Coir, Group 'C', Non-Gazetted, Non-
Ministerial post, Recruitment Rules, 2016

Government of Goa, Department of Handicrafts, Textile and Coir, Group 'C', Non-Ministerial, Non-
Gazetted post, Recruitment Rules, 2016

Government of Goa, Directorate of Printing and Stationery, Group ‘C’, Non-Ministerial, Non-
Gazetted posts, Recruitment (First Amendment) Rules, 2016

Goa (Rules for admission to post-graduate degree and diploma courses of the Goa University at the
Goa Medical College) (Third Amendment) Rules, 2016

Goa Government General Pool Residential Accommodation Allotment (Ninth Amendment) Rules,
2016

Goa Housing Board (Registration, Allotment and Sale of Tenements) (First Amendment) Rules, 2016

Goa State Pollution Control Board (Qualifications and other Terms and Conditions of Service of the
Chairman and Member-Secretary) Rules, 2016

Goa Panchayats (Gram Sabha Meetings) (First Amendment) Rules, 2016
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Facebook - https://www.facebook.com/scc.online
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